SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF RTP GLOBAL INDIA PRIVATE LIMITED

Name of Corporate Person RTP GLOBAL INDIA PRIVATE LIMITED
Date of Incorporation of Corporate 21/01/2022
Person

Authority under which Corporate Person | ROC - Bangalore
is Incorporated/ Registered

Corporate Identification Number/ Limited | U67190KA2022FTC156944
Liability Identify Number of Corporate

Person

Address of the Registered Office and NO.1312/1508, SECTOR |, WARD NO.174, HSR
Principal Office (If Any) of Corporate LAYOUT, BANGALORE SOUTH - 560102,
Person KARNATAKA

Liquidation commencement date of the 23RP August 2023
Corporate Person :

Name, Address, Email Address, NAME: SHILPA KIRAN GUDUDUR
Telephone Number and the Registration ADDRESS: #K 304, PURVA PANORAMA APTS,
Number of the Liquidator BANNERGHATTA MAIN ROAD, KALENA

AGRAHARA, NEAR MEENAKSHI TEMPLE,
BENGALURU -560076

EMAIL: KIRAN.SILPA@GMAIL.COM
TELEPHONE NUMBER : 09686511333
REGISTRATION NUMBER : IBBI/IPA-002/1P-
N00165/2017-18/10434

Last date for submission of claims 22" September 2023

Notice is hereby given that M/s RTP Global India Private Limited has commenced voluntary liquidation
on 23" August 2023.

The stakeholders of Ms/ RTP Global India Private Limited are hereby called upon to submit a proof of
their claims, on or before September 22" 2023, to the liquidator at the address mentioned against item
7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Shilpa Kiran Gududur

Liquidator of RTP Global India Private Limited

IP Regn No: IBBI/IPA-002/IP-N00165/2017-18/10434
AFA Certificate No. AA2/ 10434/02/251023/202232

Date: 25/08/2023
Place: Bengaluru
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